
aestonUO. .of .Telep'-.e Ia. U.P·. 

3810. SHBI A.MAR ROYPRADHAN: 
Will the Minister ot COMMUNICA-
TIONS be pleased to state: 

(a) the number of telephones in 
U.P. which have been restored in the 
current year by the D.G.P&T after 
disconnecting the telephones in ~ year 
tack; 

(b) whether all the telephones have 
so far been installed/restored after 
the DGP&T' s orders, if not the re-. 
a sons therefor; and 

(c) whether it is also a fact that 
telephone subscribers have sent a 
complaint to this eft'ec.-t, if so, the ac-
tion so far taken thereon? 

THE MINISTER 0~ STATE If\4 THE 
MINISTRY OF COMMUNICATIONS 
fSHRI KARTIK ORAON): (n) No 
telephone.s were restored in U.P. Tele_ 
com. Circle, in the current year by 
D.G.P&T. 

(b) Does not arise. 
(c) No, Sir. 

Chemical Firm Run bY An Oftlcer of 
Agricultural Del)art.lnent of Andaman 

Administration 

3811. SHRI SAMAR MUKHERJEE: 
\\rill the Minister of AGRICULTURE 
\be pleased to state: 

(a) whether an officer of the Agri-
culture Department of Andaman Ad-
ministration is running a ftrm deal-
ing with chemicals at Port Blair by 
d.ivertiQg the chemicals and other 
items from Government stocks; and 

(b) if so, what action was taken 
against him? 

THE MTNISTEROF STATE INTHE 
1\IUWISTRY . OF AGRICULTURE· AND 
R~L .RECO.rTSTRUCTION (SHRI 
R V. SWAMINATHAN): (a) No, 
Sir. 

' I 

(b) Does not anse. 

UNrattatioa o1 save draa.· comHt&* 
Ollee Ia Jterala , 

3812. SHRI. V. S. VlJAYARAGHA-
V AN: Will the Minister of AGRI-
CULTURE be plea~d to state: 

(a) whether there is any proposal 
to upgrade the Save Grain Campaiga 
Office in Kerala to a Regional Oftlce; 

(b) whether ·any memorandum bas 
received to this effect; and 

(c) if so. the decision of Govern-
.ment thereto? 

THE MINISTER OF S'rATE IN THI! 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION . (SHRI 
R. V. SWAMINATHAN): (a) and 

(b). No, Sir. 

(c) Does not arise. 

Functioning of I.O.A&. 

3813. SHRI AJOY BISW AS: 
SHRI B. D. SINGH: 

Will the Minister of AGRICUl,'l't.JRB 
be pleased to state: 

(a) whether the Chairman. Agricul-
tural Scientists Recruitment Board 
has questioned the scientific achieve-
Inents of the Indian Council of Agri. 
cultural Research as reported in t'he 
Statesman of October 3, 1980; 

(b) whether the ICAR has con due~ 
ted 5 yearly achievement audits of the 
various Research Institutes as recom-
mended by the Governing Body and 
if. so, the details of the Achievement. 
Audit undertaken so far; and 

(c) what follow up act-ion has been 
taken by Government on the reponts 
of these Achievement Audit Commit· 
tees? 

TliE MINISTER OF STATE TN· THPJ 
MINISTRY OF AGRICULTURE AND: 
RURAL RECONSTRUCTION (SPml 
R. V. SWAM:r.fATHAN): (~) The 
Chairman, ASR.B. has not questioned 
the .scientific achievements of the 
!CAR, in a mann-er as repOrted hi tba 




